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1 2 3 4 5 6 7 8 9 10 11

6. Gujarat 903.75 1383.54 4312.61 937.63 1137.37 3669.26 7117 7895 31770
7. Haryana 217.09 238.96 1355.79 217.55 507.68 1233.81 1552 3536 9024
8. Himachal Pradesh 110.73 110.73 342.06 84.37 126.24 244.55 629 853 1727
9. J&K 157.17 310.38 1320.09 45.02 245.74 374.84 390 1697 2900

10. Karnataka 1653.13 2291.14 6516.66 1221.87 2060.40 5812.80 8820 13831 37460
11. Kerala 623.83 662.01 2370.85 2349.73 2687.74 4864.14 16999 18549 29368
12. Madhya Pradesh 3119.72 4958.34 14172.99 2931.17 3246.09 11807.75 48108 48967 125757
13. Maharashtra 2683.93 3976.02 1 1330.08 3189.84 3219.14 10606.35 18870 22812 66348
14. Manipur 41,34 41 34 127.70 24.15 32.13 141.18 208 197 784
15. Meghalaya 48 36 48.37 149.43 44.20 39.59 30.01 353 283 207
16. Mizoram 20.38 20.38 62.95 33.21 48.01 61.98 240 368 470
17. Nagaland 51.85 51 85 160.16 222.72 141.41 74.26 1536 895 470
18. Orissa 1997.26 2912.82 7873.25 1434.83 1942.02 7494.88 10588 13297 51033
19. Punjab 163 43 169 93 608 56 704.33 527.34 96.50 2739 3849 1121
20. Rajasthan 1296.13 1883.57 6359.36 2287.96 2989.27 4701.44 19958 28934 41756
21. Sikkim 18.88 18.88 ^08.31 20.37 19.81 163.76 142 108 1065
22, Tamil Nadu 2225.62 2775 29 9335.91 4526.95 7619.52 14398.41 33758 33176 56885
23 Tripura 53.69 53.69 165.86 108.42 95.65 144.77 636 567 1348
24. Uttar Pradesh 5999.84 7437.68 25500 18 5585.68 6412.97 17039.77 47722 50908 159073
25. West Bengal 2206.32 3041 05 8697.34 1843.68 2170.54 4468.87 13389 15526 34278
26. A&N Islands 15.27 4 15.27 47.17 15.57 15.98 15.98 21 21 21
27. Chandigarh 0.00 0.00 0 00 0.00 0.00 0.00 0 0 0
28 D&N Haveli 8.29 8.29 25.61 8.60 8.64 1.19 60 59 13
29. Daman & Diu 4.88 4 88 15.08 1.64 5.06 9.25 13 45 62
30. Delhi 0.00 0.00 0.00 0.00 0.00 0.00 0 0 0
31. Lakshadweep 7 66 7.66 23.65 0.00 0.00 5.18 0 0 10
32. Pondicherry 14.95 14.95 46.18 6.65 18.17 25.74 48 0 36

Total 31812 24 43769.31 136834.33 48099.95 50038.38 116442.54 372535 390482 862836

Allocation fo r d rink ing  Water purpose by the States. State-wise?

2319. SHRI R.B. RAI : Will the Minister of RURAL 
AREAS AND EMPLOYMENT be pleased to state :

(a) the allocation of funds to different states for 
drinking water schemes in the country during the last 
three years. State-wise; and

(b) the funds actually released and utilised for the

THE MINISTER OF STATE IN THE MINISTRY OF 
R U R AL A R E A S  AND  E M P LO Y M E N T  (S H R I 
CHANDRADEO PRASAD VARMA) : (a) and (b). The 
State-w ise details of a llocation release and expenditure 
under the Accelerated Rural W ater Supply Programme 
(ARW SP) during  the last three years g iven in the 
S tatement attached.

STATEMENT

(Rs in crores)

(1993-94) (1994-95) (1995-96)
State/UT A llo 

cation
Release Expen

diture
A llo 

cation
Release Expen

diture
A lloca tion Release Expen

diture

1 2 3 4 5 6 7 8 9 10

Andhra Pradesh 41.240 46.240 41.240 46.440 46.440 40.650 60.27 63.80 48.22
Aurnachal Pradesh 7.460 7.460 5.176 8.420 8.420 8.081 10.92 10.92 6.98
Assam 13.700 13.700 18.120 14.220 19.492 20.000 18.45 22.45 18.45
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1 2 3 4 5 6 7 8 9 10

Bihar 48.560 48560 22.217 54 690 28.045 38.403 70.99 35.50 22.74
Goa 0.840 1.340 0.837 1.290 1.290 2.061 1.70 2.55 0.85
G ujarat 26.560 29.560 18.584 30.390 30.390 41.048 35.35 37.35 29.76
Haryana 16.520 18.310 15.817 20.080 20.398 21.113 13.22 15.22 12.40
Himachal Pradesh 8.330 10.330 8.041 9.420 9.585 11.262 11.87 16.33 16.94
J&K 23.030 18.888 28.686 25.990 36.390 39.408^ 33.26 38.15 27.17
Karnataka 35.120 37.120 34.791 42.720 44.077 40.584* 55.44 65.44 58.79
Kerala 19.280 21.270 13.165 21 720 21.720 10.864 28.19 29.19 31.83
Madhya Pradesh 45.640 48.000 49.730 51 420 50.335 49.460 66.73 66.73 40.86
Maharashtra 54.880 54.880 43.741 61.820 61.820 59.434 80.23 74.75 588.81
M anipur 3.080 3.080 2.962 3.090 3.090 3.745 4.01 4.01 3.31
Meghalaya 4.200 4.200 5.787 4.200 5.328 4.126 4.30 2.21 5.59
M izoram 2.100 2.100 2.100 2.360 2.464 2.361 3.07 3.40 3.09
Nagaland 4.220 3.890 0.909 4.220 0.000 0.237 4.22 2.11 1.80
Orissa 21.600 23.600 21.625 24.340 24.832 27.709 31.59 33.76 32.48
Punjab 6.880 8.880 11.306 7.750 8.750 9.624 10.06 15.06 9.49
Rajasthan 68.860 71.290 84.738 82.220 82.310 83.753 66.08 69.08 73.72
Sikkim 3.720 3.720 3.720 3.720 4.650 3.720 3.72 5.72 5.71
Tamil Nadu 32.680 34.700 30.908 36.820 42.356 37.191 47.79 52.62 33.74
Tripura 3.500 3.500 3.944 3.500 8.990 7.662 3.80 7.60 10.20
Uttar Pradesh 76.480 76.472 69.652 86.160 86.160 74.060 111.82 113.34 109.44
West Bengal 29.520 29.520 22.344 33.260 28.245 37.817 43.17 34.96 34.95
A&N Island 0.400 0.000 0.000 0.380 0.000 0.000 0.44 0.00
C handigarh 0.000 0.000 0.000 0.000 0.000 0.000 0.25
D&N Haveli 0.200 0.300 0.000 0.220 0.250 0.000 0.15
Delhi 0.220 0.197 0.117 0.250 0.000 0.000 0.29
Lakshadweep 0.100 0.400 0.350 0.100 0.000 0.006 0.12
Pondicherry 0.400 0.260 0.260 0.260 0.130 0.190 0.30 0.10

Daman & Diu 0.950 0.965 1.093 0.130 0.000 0.000 0.60 0.40

Total 600.270 622.732 543.960 681.600 675.957 674.566 821.80 822.85 697.79

Rajiv Gandhi National D rinking Water M ission

2320. SHRI KESHAB MAHANTA : Will the Minister 
of RURAL AREAS AND EMPLOYMENT be pleased to 
state :

(a) w hether the Rajiv Gandhi National D rinking 
W ater M iss ion  issued a c ircu la r on opera tion  and 
maintenance of water supply schemes in rural areas 
re co m m e n d in g  c o m p re s h e n s iv e  a rra n g em n e ts  to r 
this purpose involving panchayats and comm ittees of 
users;

(b) if so, the details thereof;

(c) whether these arrangem ents have been made 
in Assam;

(d) if so, the achievem ents thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 
R U R AL A R E A S  AND  E M P LO Y M E N T  (S H R I 
CHANDRADEO PRASAD VARMA) : (a) Yes, Sir.

(b) The major thrust of the c ircular was on operation 
and m aintenance of the rural water supply schemes, 
c lean su rround ings  a round  d rin k in g  w a te r sou rces  
(handpum ps/stand posts), conversion of the existing 
sources to the desired standard. The circular also spells 
out the ins titu tiona l a rrangem ents at the hab ita tion / 
panchayat/b lock/d istrict/sta te  level for ensuring propoer 
o p e ra tio n  and  m a in te n a n c e  o f h a n d p u m p s  and  
standposts.

(c) to (e). The P ub lic  H ea lth  E ng in ee rin g  
Department of the State has already initiated steps for


